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v/s. Chief General Manager,Satellite

Communication Project,NDelhi & Others.

Sri.V.Venkateshiah,Assistant Engineer(VHF Installation(,
nd Floor,No;14/3,Nrupathunga Road, Bangalore-560002.
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esevfindlenCIOSed herewilh a copy of the ORDER/

TERIM ORDER/, passed by this Tribunal in the above
ﬂication(s) on 15th April,l994. :
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'Shri A,N,Vujjanaradhya, Member (3)

Shri T.V.Ramanan | Member (A)
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Assistant Engineer (UHF Installation),
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14/3 Nrupathunga Road, I
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1. The Chief General M4nZ§&t,
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£-2, I Floor, ARA Centre, T
Jhandewallan Extension, »
Neu Delhi=11C 055,

N
L ]

Member {Services)

Telecom Commission,

Govt, of India, - -

Ministry of Communication,

DAK Bhavan,.

Sansad Marg,

New Delhi-11C 001, ’ e«seRespondents

Shri A.N.Vujjanaradhya, Member (3J)
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Heard the revieu épplicant in person at the admission

stage, He refers us to Rule qz; quoted in the order and

wanted to interpret that he is entitled to send telegrams

at the cost of Government for the fault of non-payment of

salary, which interpretation is absolutely incorrect and

not acceptable, No error apﬁarent on the face of the

record is pointed out by the revieu applicant. Therefore,

we see no merit in this épplication and accordingly, the

application is rejected at the admission state itself

Wwith no orders as to costs,
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